
 

the inter-state angle involved, consultation 
with Orissa Government was considered 
necessary before the project could be 
accepted for implementation. 

(b) The Scheme envisages the installa-
tion of 240 MW of generating capacity 
comprising three units of 80 MW each. 

(c) Yes, Sir. 
(d) Yes. Sir. 
(e) The Scheme can be cleared for 

implementation after the Government of   
Orissa gives its concurrence.] 

12.00 Noon 

[THE VICE CHAIRMAN (SHRI V.B. RAJU) 

in the Chair] 

CALLING    ATTENTION    TO   A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

RECOMMENDATION OF AGRICULTURAL 
PRICES COMMISSION FOR LOWERING THE 

PROCUREMENT PRICE OF WHEAT AND 
REPORTED DEMONSTRATIONS BY FARMERS 

IN PUNJAB AND OTHER FARTS OF THE 
COUNTRY AGAINST THE  RECOMMENDATION 

 
THE MINISTER OF AGRICULTURE 

(SHRI FAKHRUDDIN ALI AHMED): Sir, 
the Agriculiural Prices Commission in their 
Report on 'price policy for rabi foodgraings 
for 19 '2-73 season' have recommended that 
'the procurement prices of wheat be fixed 
uniformally for all the States   at   Rs.   66    
per   quintal    for  the 

indigenous Red, and Rs. 72 per quintal for 
the indigenous Common white and different 
Mexican varieties.' During the last year the 
procurement prices of Red (indigenous) 
were fixed between Rs. 71 and Rs. 74 per 
quintal and the price of all other varieties at 
Rs.   76  per   quintal. 

Government have seen press Reports 
regarding demonstrations by the farmers in 
protest against the recommendation of the 
Commission. Government have also seen 
reports in press regarding various views 
expressed in favour and against the views of 
the Commission. The recommendation of the 
Commission is under consideration of the 
Government and a final decision will be 
taken only after considering the views of the 
Hon. Members and the Chief Ministers of 
States who are meeting in a Conference on 
the 13th and 14th of April. 

The Honourable House will appreciate 
that the policy ol price support has been 
adopted by Government, to ensure that the 
producer gets a remunerative price, the 
consumer gets foodgrains at a reasonable 
prices and the present trend of production is 
sustained. Government have especially 
created the Food Corporation of India a 
public sector agency to undertake massive 
marketing operation, to achieve these 
objectives of the price policy. In deciding the 
procurement price of wheat for the coming 
marketing season Government will keep in 
view the objectives of the price policy, and 
that the interest of the producer and the 
consumer are fully protected. 
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SHRI FAKHRUDDIN ALI AHMED : 
Every year the decisions are taken by the 
Government after taking into consideration the 
recommendations made by the Agricultural Prices 
Commission and after they are discussed  by the 
Chief Ministers at a conference   and   after   the 
views   of the honourable Members from this 
House and the Lok Sabha have also been 
ascertained. Then the Government takes a decision 
and the same procedure will be followed so far as 
this year  is concerned.   And we shall take a 
decision after the views have been ascertained at 
various levels.   Now, it  is true that there has been 
a demonstration not only at one place, but in a 
number of places in Punjab, against the reduction 
in prices  recommended  by   the   Agricultural 

Prices Commission.   There has been some 
demonstration in Haryana also, at Sonepat. There 
are press reports of such demonstrations in other 
places also.     It is a fact. So far as the price  is 
concerned, that has to take into account the various 
factors and all those factors are kept in mind.  The 
other day we had the benefit of the advice and 

opinions given by the members of the 
Consultative Committee.     I  hope advice and 
opinions will also be given   by   the Chief 
Ministers at  their Conference which is going to 
be held on  the  13th of this month.      After that a   
decision   will   be taken. 

 

SHRI FAKHRUDDIN ALI AHMED : It is 
true that certain attempt has been made by the 
agricultural universities and also by the 
Economic and Statistical Department of the 
Punjab Government to assess the cost of 
production at a little over Rs. 80 per quintal. 
These facts were before the Agricultural Prices 
Commission and they 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : I think it will be sufficient. You 
have put many questions. 

SHRI LAL K. ADVANI : I am «ot 
making a speech.   I am just finishing. 
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have taken that   into   consideration   for 
fixing the price. 

SHRI FAKHRUDDIN ALI AHMED : 
So far as the motive attributed to the 
Agricultural Prices Commission is concern-
ed, I do not agree with the hon. Member. 
They have taken into consideration the 
various factors and various materials placed 
before them and they have come to a certain 
decision after that. They have given reasons 
for their decision. But it is not a fact to say 
that the Government will accept all the 
reasons which they have given. Government 
will take into consideration all these facts. 
What they have decided is their own 
independent decision. 

Now, Sir, so far as the prices are 
concerned, we shall consider what has been 
the effect on prices, you see,   during the 

 

  

 

gradual lowering 
of  procurement   prices  and   phased pro-
gramme   of   raising   the    issue   prices 7 



99 Calling Attention [RAJYA SABHA] to a matter of urgent 100 
public importance 

[Shri Fakhruddin Ali Ahmed] 

last two or three years. But, one th ing  I 
would like to state before this House. So far 
as the enunciation of our policy is 
concerned, we will take into consideration 
the fact that the price fiixed is such that it is 
remunerative to the producer, that it is 
reasonable so far as the consumer is con-
cerned and that it will not stop the increase 
in the production of wheat. 

THE VICE-CHAIRMAN  (SHRI V. B. 
RAJU) :   Yes, Mr. Jain. 

 

SHRI FAKHRUDDIN ALI AHMED : 
That will be taken into consideration. 

SHRI FAKHRUDDIN ALI AHMED : 
Sir, it is true that there is no agriculturist so 
far as the membership of the Commission is 
concerned. But, Sir, the Agricultural Prices 
Commission takes into consideration the 
views of the agriculturists. 

 

(Interruption) 

(Interruption) 



101 Calling Attention [10 APRIL 1972] to a matter of urgent 102 
public importance 

There is   a   panel   of farmers   who are 
consulted and 1 think. . . 

{Interruptions) 

 
SHRI FAKHRUDDIN ALI AHMED : 

They are being consulted before they come 
to final decisions and make their recommen-
dations and it is also not a fact that they do 
not take into consideration all the other facts. 
In fact, the fact was placed before them that 
as compared to the last year's prices the cost 
of production has increased by about Rs. 4 
per quintal on account of increase in the 
prices of lubiicants, machinery and also 
increase in wages, etc. I mean this fact was 
taken into consideration. But, we are of the 
opinion that there was sfficient scope even 
then to give remunerative prices lower than 
what was fixed for the last year. 

THE VICE-CHAIRMAN  (SHRI  V. B. 
RAJU):  Yes, Mr. Misra. 

 
This ii your exercise, not mine. 

SHRI FAKHRUDDIN ALI AHMED . I 
have already said that the opinion of the 
Prices Commission is that even after taking 
into consideration all these facts the prices 
given or recommended by them will be 
remunerative to the cultivator. 

SHRI A. P. JAIN : I am asking whether 
on the basis of 1969 prices, these are 
remunerative. He can either accept it or deny 
it. 

SHRI FAKHRUDDIN ALI AHMED: 
No assessment has been made. . . 

(Interruption) 

SHRI A. P. JAIN : It is a blunder. . . 
(Inter/uptions) 
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SHRI FAKHRUDDIN ALI AHMED : So 
far as the question raised by the hon. 
Member is concerned, I have already given 
the reply that this is the opinion of the 
Commission. They have taken into 
consideration the various factors which have 
been mentioned by the hon. Member and 
after taking those factors into consideration 
they still think that the prices which they 
have suggested would be remunerative 
enough to the cultivator. That is the view 
expressed by the Agricultural Prices 
Commission. But the Government have not 
yet come to any decision whether rhe 
recommendation is acceptable or not 
acceptable. That decision will be takeu by the 
Government later on. 

Now,    it   is    true   that    prices  have 
increased. . . 

(Interruptions) 
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SHRI MAN SINGH VARMA (Uttar 

Pradesh) : Are you satisfied with the 
recommendation ? 

SHRI FAKHRUDDIN ALI AHMED : 
The Government have already issued 
instructions that so far as the present 
purchase price is concerned, it should be at 
the existing level. I think in some places the 
purchases are being made. With regard to the 
future prices, that will be decided soon after 
the Chief Ministers' Conference. 

SHRI A.G. KULKARNI (Maharashtra): 
May I   know   whether   the   Government in 
the Ministry of Agriculture  has   got a cell to 
assess the cost   of production of the    various    
agricultural    products   f I want a very 
specific   reply to this.   Also I   would    like    
to   know     whether   any attempt has been 
made to work out  the cost of production of 
wheat and,  if so, whether that cost of 
production is  above or below the cost of 
production worked out by the Agriculture  
Price Commission. Have they got any cell to   
determine  the cost of production ?   I want a 
very specific reply in this  matter. 

Secondly, I want to know whether the 
Government is having the buffer stock 
organisation to help the farmer or the 
consumer because out of the subsidy of Rs. 
120 crores about Rs. 57 crores is goins for 
interest, and that means it has got nothing to 
do with the price given to the wheat growers. 
I want to know whether this is a fact or not. 

The next point is, as has been rightly 
pointed out the value of the rupee in 1967 
when these prices were fixed was higher 
than it today is and you are allowing the rise 
in the cost of production in the industry. You 
have got a Cost Accounts  Bureau   and   you    
have   the 

Tariff Commission also. Everywhero 
industrial products have risen by 15 to 50 
per cent and the Government has been in 
favour of rise in price but when the question 
of farmers comes, the Government is always 
led by bodies like the Agriculture Price 
Commission which has no experts at all. 

The last point I want to know is whether, 
as a long-term perspective, the Government 
will evolve a new policy of popularising 
heat consumption because the production of 
wheat has increased by 10 per cent and 
consumption is lagging by 3.5 per cent. 
Unless this is done the problem with not be 
solved, 

SHRI FAKHRUDDIN ALI 
AHMED : It is true that at present there is 
no organisation which exists so far as the 
assessment of cost of production is 
concerned. But we have set up in our 
Ministry a cell for the purpose of finding out 
the data and I think in above two years time 
it will be possible for us to say definitely 
what the cost of production is. 

SHRI A. G. KULKARNI: I want to 
know whether assessment for the present 
wheat prices has been made by your cell. 

SHRI FAKHRUDDIN ALI AHMED : 
Not by our cell. But we have set up a cell. 

So far as the present prices are concer-
ned, we take into consideration the facts 
ascertained by the agricultural universities 
and by the Statisal Departments of the 
various State Governments. We take those 
facts into consideration and I think the 
Agriculture Price Commission has already 
taken that fact into consideration. 

So far as the difference in the price is 
concerned, I think it is not Rs. 120 crores. 
The subsidy will about Rs. 132 crores or Rs. 
133 crores out of which   Rs.   52 

 

  



 

[Shri Fakhruddin Ali Ahmed] crores or 
Rs. 53 crores will be in respect of interest   
and    other    charges   for buffer stocks.   
That is a fact. 

SHRI A. G. KULKARNI : What has the 
farmer to   do with it ? 

THE VICE CHAIRMAN (SHRI V. B. 
RAJU) : It is all right. Shri Sanyal. 

SHRI   SASANKASEKHAR  SANYAL 
(West     Bengal): Of   late, large   number of 
educated     unemployed    people  have 
become agriculture-minded.   The doors of 
traditional employment are now closed to 
them    and    they    have     made    a   little 
investment in buying   small   farms   and 
costly manure and   bringing   them   under 
cultivation in the expectation     that they 
will    get a    good    return.   Now, at the 
very outset to bring down   the prices of 
wheat is to    put a  chilling  effect upon their 
ardent enthusiasm,   Therefore, may I ask 
the hon.   Minister if it is    possible for the 
Government, as a common ground, free 
from all controversy,   free from all 
statistical problems, to give some subsidy to 
the   producer so that he    can    get a 
remunerative    price ? The subsidy    may 
vary from State to  State, from   district to 
district,  from place to   place.   There should 
be some sort   of   subsidy to the producer so 
that he will   get a remunerative price if you    
keep   up    the    price level    and    if that   
hits   the consumer, you can also introduce 
another kind of subsidy, namely, at the 
consumer's point. If you introduce  these    
two     point    of subsidy,   then there   will    
be    balanced economy     between      
production     and consumption and    also   
maintenance of a fair   price.   One  would   
be  remunerative for the grower   and   the  
other would   be accommodating  .Tor    the    
consumer. If there is a surplus  after   that,   
you   can keep it for   next year    which may 
be a lean   year  also   or    you    should  try 
to explore avenues for exporting such  wheat 
to  other countries   which need  it.   Is it 

possible for the Government to sit down 
and work out this formula ? 

SHRI FAKHRUDDIN ALI AHMED : 
The same question is being repeated from 
time to time. I have already said that all 
these are taken into consideration by the 
Commission and their recommendation is 
before us and we shall examine it before we 
take our decision regarding this matter. 

SHRI D. D. PURI (Haryana): Do 
Government still remember that not very 
many year ago this country was living from 
ship to mouth ? Are they completely 
oblivious to the fact that again not very long 
ago grain trains had to be diverted while on 
the rails because the grain stocks in some 
cities had gone down below dangerous 
levels. Do Government consider the timing 
of the recent announcement of price as fair? 
The grower has grown the wheat and the 
wheat is to come to the market and all of a 
sudden the price being reduced. Do the 
Government consider that fair ? Can the 
Government mention any commodity, 
agriculiural or non-agricultural, the price of 
which is below what it was last year ? 
Arising out of this is a very iniersting 
exercise that has been posed by Mr. Jain. 
Will the Government apply their mind : 

(i) To the depleted purchasing power of 
the rupees. 

(ii) And take into account the increased 
cost for the inputs and then work out what 
inreal terms is the amount by which the price 
is being reduced ? 

Lastly having regard to the turmoil that 
these recommendations have caused all over 
the ountry and having regard also to the 
unanimity of vews expressed in the 
consultative committee, will the Government 
declare that this recommendation of the 
commission is not worthy of their 
consideration 7 
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SHRI FAKHRUDDIN ALI AHMED: 
These are   suggestions    which    will    be 
taken  into  consideration. 

SHRI BHUPESH GUPTA (West Bengal) 
: There are demonstrations in Punjab—it is 
reported in the press to-day— against the 
recommendations of the Agricultural Prices 
Commission. I would like to know whether 
the attention of the Government has been 
drawn to the statement issued by the CPI in 
Punjab in which it is pointed out how the 
pesasant is going to be adversely affected if 
the recommendations were to be accepted 
and the prices lowered ? Now the 
Government says they have not accepted this 
recommendation. It is good. How are they 
going to settle this matter. The Minister said 
that when the Chief Ministers come he would 
discuss with them at the Chief Minister 
Conference. Surely the CMS are not experts 
necessarily. Some of them may know a little 
more than others but surely they could  not 
be taken as experts. 

 

SHRI BHUPESH GUPTA : They should 
be consulted, I am not opposed to such 
consultation but what about consulting the 
representatives of the toiling peasantry—the 
working peasantry? They should be 
consulted. There are certain organisations of 
the peasantry and their representatives could 
be called and their opinions sought over this 
matter because it is very important. First of 
all, only the other day we discussed in this 
House the sufferings of the cotton growers 
and now the wheat growers are in danger of 
suffering. In view of this I would like to 
know what mechanism Government is going 
to set up for consultation before a final deci-
sion by the Government is taken on this 
matter. Do I have an assurance that the 
representatives of the peasants' organisa-
tions, agricultural labourers' organisations 
and others will   be  consulted before  the 

decision is taken and  also, if possible, the 
parties here should also be consulted. 

SHRI FAKHRUDDIN ALI AHMED : 
The matter has already been considered by 
the Consultative Committee. There is the 
Farmers' Forum in Parliament and they have 
also expressed their views. We shall also 
know the views of the Chief Ministers and 
their reaction as far as the recommendations 
of the Agricultural Prices Commission are 
concerned. After taking all these facts into 
consideration Government will take a 
decision. 

SHRI BHUPESH GUPTA : What is the 
harm in consulting the representatives of the 
peasants' organisations in the country? We 
know the Consultative Com» mittee is there. 
We ourselves are here and we express our 
opinions here. But you are not taking the 
decision here straightway; you must be 
consulting people who are in close touch 
with the peasants; I would not bother to 
which party they belonged or they do not 
belong. 

SHRI FAKHRUDDIN ALI AHMED : 
Their views have been expressed both in the 
press and outside and that will also b« taken 
into consideration. 

SHRI MAHAVIR TYAGI (Uttar 
Pradesh) : I am giad that the Minister is not 
yet committed to accept the recommen-
dations of the Commission and he was good 
enough to say that a final decision will be 
taken after giving due regard to the views 
expressed here in this House and in the other 
House as well. The Consultative Committee 
has already met and they have expressed 
their views. But one thing I just want to 
emphasize here. There is no doubt that the 
Government has a majority and the people's 
mandate is with them. But it is not as if you 
can do anything you like. It should not be 
taken for granted that whatever the 
Government does they do as representatives 
of the people. Actually speaking in a 
parliamentary system whatever is the 
majority of the Government pany,  they 
represent  the governors 
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[Shri Mahavir Tyagi] and the  opposition, 
whether  it is big  or small, represents the 
governed.    We members of the Opposition 
are the real  representatives of the people as 
far as the relationship  between   the  
governed  and   the governors is concerned.   
Therefore whenever the interests of the 
people are involved it is our responsibility  to  
safeguard  their rights and it is in this context 
I might just say with regard to this talk about  
subsidy that whatever be the the subsidy it is  
not a matter  of charity.   Subsidy   is   money 
collected from the people  and it   goes   to 
the people themselves.   It is  not   Govern-
ment's money.   It is their own money and it 
goes for an important matter.   So  it  is not a 
question of ordinary   charity; it is a matter of 
living for the poor  people.   For their day to 
day living  they   have  to have subsidy.   
How could the   poor people live without 
subsidy?     Subsidy is no matter of generosity 
on the part of the Government; subsidy is the 
right of the people.   As far as the prices of 
wheat  and other  agricultural products are  
concerned   1   must tell the hon.   Minister 
that   the  members   of this House as well as   
of the  other   House are practically 
unanimous  that   the prices should not be 
reduced.   I could understand if you had said 
this   before the  election. After the elections 
are  over you come and say that the prices 
will be   reduced, but the elections will come 
again.   As   far   as   we in the Opposition  
are   concerned,   as true representatives of 
the people I declare here and now that if the 
prices of foodgrains are reduced in this 
manner   we in the Opposition will all unite  
together   and consider the feasibility of 
starting a mass civil disobedience campaign   
to   refuse   to give grain and let us see what 
happens.   This is a challenge. 

SHRI FAKHRUDDIN ALI AHMED : 
So far as the first contention is concerned 
that only members of the Opposition are 
representatives of the people, I dispute that. 
Not only the members of the Opposition but 
members who support the Treasury Benches 
are also true representa- 

tives of the people and they have in une-
quivocal terms expressed their views in 
regard to this matter which is not different 
from the views of the Opposition. All these   
will   be   taken   into  consideration. 
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SHRI FAKHRUDDIN ALI AHMED : 
Sir, it is not correct to say that the cost of 
procurement is Rs. 13 per quintal. The cost 
of procurement is about Rs. 11 per quintal, 
the cost of distribution is about Rs. 7 per 
quintal and the cost on account of interest 
and other charges for the buffer siock is 
about Rs. B per quintal. All this comes to 
Rs. 26 per quintal. It, is true that we have to 
examine whether the cost of procurement 
aud the cost of distribution can be reduced 
to some extent. I am examining to what 
extent it is possible, and to the extent 
possible, we shall do   so. 

DR. BHAI MAHAVIR : Because there 
seems to be some confusion, for the Minis-
ter's kind attention 1 will read this from the 
Economic  Survey. 

"As for 1972-73, the cost of procu-
rement of wheat is likely lo remain 
unchanged at Rs. 11 per quintal, but the 
cost of distribution and that of carrying 
over of the buffer   is   expected 

to increase marginally from Rs. 13.60 to 
Rs. 15 per quinta l .  With the total cost 
of procurement and distribution at 
around Rs. 26 per quintal, and the 
procurement price remaining unchan-
ged," etc. 

I am referring to the cost of distribution and 
that of carrying over of the buffer, and am 
saying that the cost of carrying over of the 
buffer is going to increase from Rs. 13.60 to 
Rs. 15. So, that   is increasing. 

SHRI FAKHRUDDIN ALI AHMED : 
The hon. Member has taken the two figures 
together and I have given them separately. 
What has appeared in the papers is true and 
we have seen in the press reports about the 
discontent of the farmers; so iar as the 
farmers are concerned, this has been 
expressed in the newspapers. I have already 
said that this problem is before us and we 
shall take into consideration what are the 
remunerative prices and whether the 
procurement price of wheat will have to be 
increased in future. After taking that factor 
into consideration, Government will reach a 
decision. It is also true that the producers 
require incentive, and that incentive we have 
to give us far as possibly we can. 

DR. BHAI MAHAVIR : The costs are 
inceasing. The cost of inputs is inceas-ing 
and Governmenfs cost of handling is 
increasing. 

SHRI MAHAVIR TYAGI : The 
Minister seems to  be quite sympathetic. 

DR. BHAI MAHAVIR : What I ask for 
is that there is to be some parity between the 
two, between the cost of inputs and the 
return which he gets. So also Government's 
cost of handling is increasing. The farmer's 
cost has aiso increased. Will the Government 
not take this into account ? And how do they 
explain the reduction of the subsidy from Rs. 
120 crores to Rs. lOOcrores. 
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THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Well, you have made your 
suggestions lo the Minister. 

SHRI FAKHRUDDIN ALI AHMED : 
No suggestion has beeen accepted. 1 do not 
know wherefrom the hon. Member gels the 
idea of reducing the subsidy from Rs. 120 
crores to Rs. 100 crores. If the present price 
is maintained, both the procurement price 
and the issue price, the subsidy will be in 
the neighbourhood, of Rs. 132 crores. 

SHRI T. N.SINGH (Uttar Pradesh): In 
the matter of prices being fixed for industrial 
goods, the Tariff Commission is given 
certain terms of reference and instructions 
about costing return on capital, interest, etc. I 
want to know, when the question of price 
fixation is referred to the Agricultural Prices 
Commission, whether the Government gives 
instructions to the Agriculiura) Prices 
Commission on the lines of the Tariff 
Commission in regard to the return on the 
capital invested, remuneration to labour, etc., 
so far as foodgrains are concerned. That is 
point No. I. Secondly, has the Government 
noted that the handling charges come to 
more than thirty per cent of the price when 
the foodgrain reaches the consumer ? Is this 
handling charge not much more than what it 
used to be when there was no rationing or 
control in this country ? The regular trade 
managed it much cheaper. 1 think 1 am right 
and 1 can say with authority on the subject. 
Thirdly, ever since the idea of the 
Agicullural Prices Commission was mooted 
in 1961 when I was a Member of the 
Planning Commission, a suggestion was 
made by us that there should be a principle 
for return on capital in fixing prices and the 
Government resisted that. Why is this being 
resisted even today ? Is that principle 
acceptable or not, viz., so far as the 
agriculturist is concerned he should have a 
return on the capital invested and the labour 
employed ? 

SHRI FAKHRUDDIN ALI AHMED : 
So far as the last   question   is  concerned. 

there are no figures before the Government 
on the basis of which a return on the capital 
can be ascertained or assessed. 

SHRI T. N. SINGH : You give 
instructions to the Tariff Commission. 

SHRI FAKHRUDDIN ALI AHMED : 
As I have already pointed out, we have set 
up a cell in our Ministry to collect data. I 
hope that in a year or two or in three years' 
time it will be possible for us to get data 
when we will be able to fix these things. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Last question, a very short one. 
Three Members have already spoken from 
your side. 

DR. V. B. SINGH (Uttar Pradesh): 
Maybe thirty Members have spoken, but 
what 1 am going to say is not repetition. 
What are the criteria based on which prices 
are to be determined ? I can conceive that the 
political element is an element to the price 
determination and that is what is happening 
here. Sir, let us try to see that when the word 
'farmer' is used, the farmer is not a 
monolithic category. There are big farmers, 
medium farmers and small farmers So far as 
the gains from higher prices of agricultural 
commodities are concerned, all the three do 
not benefit in the same manner. The small 
farmer, in some monihs of the year, has to 
purchase foodgrains. Once the price of 
agricultural commodities are higher, they my 
enter the cost of production of industrial 
goods which distort the cost structure in 
general and the farmers are not to gain 
ultimately when they purchase industrial 
commodities. Therefore, to the extent there 
are demonstrations from the farmers, I can 
understand that they have a reason because 
their income is being eroded due to the 
recommendation of the Agricultural Prices 
Commission. But there is no counler-
demonstration by the consumers to balance 
the  situation. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Please ask for some clarification on 
the point made by the  Minister. 
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DR. V. B. SINGH : It is not a question of 
giving clarification. It is one of giving 
information. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU):    Not necessary. 

SHRI   SHYAM   LAL   YADAV:    He 
has already employed experts. 

DR. V. B. SINGH : The point that I want 
to stress is that the Agricultural Prices 
Commission has taken into account the fact 
that the prices of inputs have gone up but the 
index of agricultural productivity has gone 
higher. Therefore, the income to the farmer, 
after taking into account the higher cost of 
production, is more than in previous years. 
Therefore it is a very rational proposition 
that the prices of procurement should be 
lower, and in this way the consumers can also 
benefit and the farmers can benefit because 
of higher output, and not because of higher  
prices. 

SHRI FAKHRUDDIN ALI AHMED : 
That is the argument advanced by the 
Agricultural Prices Commission. 

[Shri J. P. Yadav rose] 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Two members have already spoken 
for your party. 

 

 
SHRI FAKHRUDDIN ALI  AHMED : It 

is not correct, Sir. 
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A. C. Gr.ORGF) : Sir, I beg to lay on the 
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